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* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ W.P.(CRL) 1153/2020
JAIDEEP SINGH @ ATUL SINGH SENGAR ... Petitioner
Through:  Akhand Pratap Singh, Advocate.

VErsus

CENTRAL BUREAU OF INVESTIGATION
&ANR. L Respondents
Through: ~ Mr Nikhil Goel with Mr Dushyant
Sarna, Advocates for R-1.
Ms Nandita Rao, ASC for State.

CORAM:

HON'BLE MR. JUSTICE VIBHU BAKHRU
ORDER

% 18.08.2020

[Hearing held through video conferencing]

1. The petitioner has filed the present petition, inter alia, praying that
medical records of the petitioner be called for from the Tihar Jail No. 3 and
the petitioner be released on parole for a period of eight weeks to undergo
urgent surgery.

2. The present petition was heard on 13.08.2020 and it was suggested by
the counsel for the respondent that considering the petitioner’s medical
condition, he could be granted custody parole for seeking treatment in the
hospital of his choice. The present petition was adjourned to enable the
counsel for the petitioner to get instructions in this regard.

3. Mr Singh, learned counsel appearing for the petitioner submits that
subsequent to the order dated 13.08.2020, it has been discovered that the
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petitioner is suffering from oral cancer and requires extensive treatment.

4, Ms Rao, learned ASC appearing for the State submits that the jail
authorities shall ensure that the necessary medical treatment is provided to
the petitioner, as advised.

5. In view of the said statement, Mr Singh does not press this petition
any further.

6. The present petition is disposed of with a direction that necessary
medical treatment, as advised, be provided to the petitioner.

7. The learned counsel appearing for CBI points out that the presence of
Mr Nikhil Goel, learned counsel who appeared for the CBI on 13.08.2020 is
not recorded in the said order. The said order is rectified to record his

appearance for the CBI.

VIBHU BAKHRU, J
AUGUST 18, 2020
MK



		2020-08-18T22:23:34-1200
	DUSHYANT RAWAL


		2020-08-18T22:23:34-1200
	DUSHYANT RAWAL




